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11 116.7.9 Mr.S.Das, files an application for withdrawing the case 

as the matter has been settled out of Court.He has filed a 

Xerox copy of the settlement before the Asst.Labour Commi—

sslc)ner(Central).Mr.MUrty for the Respondents has no 

objection. The application is allowed to withdraw and 

disposed of accordingly. 
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